
CASES RELEVANT FOR SUPREME COURT CLERKSHIP EXAM 2024 

 

Page 1 of 3 

 

 

CONSTITUTION BENCH DECISIONS 

 

S.No. Name of Case Citation and Link Date of 

Judgement 

1.  JOSEPH SHINE V UNION OF 

INDIA 

2023 INSC 87 31-01-2023 

2.  BAR COUNCIL OF INDIA V 

BONNIE FOI LAW COLLEGE 

2023 INSC 116 10-02-2023 

3.  ANOOP BARANWAL V UNION 

OF INDIA 

2023 INSC 190 02-03-2023 

4.  UNION OF INDIA V M/S 

UNION CARBIDE 

CORPORATION 

2023 INSC 222 14-03-2023 

5.  SHILPA SAILESH V VARUN 

SREENIVASAN 

2023 INSC 468 01-05-2023 

6.  GOVERNMENT OF NCT OF 

DELHI V UNION OF INDIA 

2023 INSC 517 11-05-2023 

7.  SUBHASH DESAI V 

PRINCIPAL SECRETARY, 

GOVERNOR OF 

MAHARASHTRA 

2023 INSC 516 11-05-2023 

8.  THE ANIMAL WELFARE 

BOARD OF INDIA V UNION OF 

INDIA 

2023 INSC 548 18-05-2023 

9.  CBI V R R KISHORE 2023 INSC 817 11-09-2023 

10.  SUPRIYO @ SUPRIYA 

CHAKRABORTY V UNION OF 

INDIA 

2023 INSC 920 17-10-2023 

11.  IN RE ARTICLE 370 OF THE 

CONSTITUTION 

2023 INSC 1058 11-12-2023 

12.  IN RE: INTERPLAY BETWEEN 

ARBITRATION AGREEMENTS 

UNDER THE ARBITRATION 

AND CONCILIATION ACT 1996 

AND THE INDIAN STAMP ACT 

1899 

2023 INSC 1066 13-12-2023 

 

 

 

 

 

 

 

https://main.sci.gov.in/supremecourt/2020/24369/24369_2020_3_501_41473_Judgement_31-Jan-2023.pdf
https://main.sci.gov.in/supremecourt/2008/18749/18749_2008_2_1501_41823_Judgement_10-Feb-2023.pdf
https://main.sci.gov.in/supremecourt/2015/1458/1458_2015_3_1501_42634_Judgement_02-Mar-2023.pdf
https://main.sci.gov.in/supremecourt/2010/60172/60172_2010_2_1501_42809_Judgement_14-Mar-2023.pdf
https://main.sci.gov.in/supremecourt/2014/26304/26304_2014_2_1501_44203_Judgement_01-May-2023.pdf
https://main.sci.gov.in/supremecourt/2016/29357/29357_2016_1_1501_44512_Judgement_11-May-2023.pdf
https://main.sci.gov.in/supremecourt/2022/20234/20234_2022_1_1502_44512_Judgement_11-May-2023.pdf
https://main.sci.gov.in/supremecourt/2016/1216/1216_2016_3_1501_44624_Judgement_18-May-2023.pdf
https://main.sci.gov.in/supremecourt/2007/415/415_2007_2_1501_46897_Judgement_11-Sep-2023.pdf
https://main.sci.gov.in/supremecourt/2022/36593/36593_2022_1_1501_47792_Judgement_17-Oct-2023.pdf
https://main.sci.gov.in/pdf/LU/article_370.pdf
https://main.sci.gov.in/supremecourt/2022/40099/40099_2022_1_1501_49105_Judgement_13-Dec-2023.pdf
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3 JUDGE BENCH DECISIONS 

 

S.No. Name of the Case Citation and Link 
Date of 

Judgement 

 1. K.T.V. HEALTH FOOD PRIVATE 

LIMITED V. UNION OF INDIA 

2023 INSC 91 01-02-2023 

2.  UNION OF INDIA V. PARASHOTAM 

DASS 

2023 INSC 265 21-03-2023 

 

3.  NARAYAN CHETANRAM 

CHAUDHARY VS STATE OF 

MAHARASHTRA 

2023 INSC 298 27-03-2023 

 

4.  INDIRA JAISING V. SUPREME 

COURT OF INDIA THROUGH ITS 

SECRETARY GENERAL 

2023 INSC 524 12-05-2023 

 

5. DR. JAYA THAKUR VS UNION OF 

INDIA 

2023 INSC 616 11-07-2023 

 

6.  
UNION OF INDIA V. AMICUS CURIE 

2023 INSC 919 16-10-2023 

 

7.  MADAN V. STATE OF UTTAR 

PRADESH 

2023 INSC 990 09-11-2023 

8. ASHWINI KUMAR UPADHYAY V. 

UNION OF INDIA 

2023 INSC 991 09-11-2023 

 

9.  PUBLIC INTEREST COMMITTEE 

FOR SCHEDULING SPECIFIC 

AREAS AN UNREGISTERED 

ORGANISATION V UNION OF 

INDIA MINISTRY OF HOME 

AFFAIRS SECRETARY 

2023 INSC 1086 23-11-2023 

 

10.  REVANASIDDAPPA & ANR. V. 

MALLIKARJUN & ORS. 

2023 INSC 783 01-09-2023 

11.  PEOPLES UNION FOR CIVIL 

LIBERTIES V. THE STATE OF 

MAHARASHTRA 

2023 INSC 833 13-09-2023 

12. VISHAL TIWARI V UNION OF 

INDIA 

2024 INSC 3 03-01-2024 

 

13.  THE STATE OF UTTAR PRADESH V. 

ASSOCIATION OF RETIRED 

SUPREME COURT AND HIGH 

COURT JUDGES AT ALLAHABAD 

2024 INSC 4 03-01-2024 

 

14.  BILKIS YAKUB RASOOL V. UNION 

OF INDIA & OTHERS 

2024 INSC 24 08-01-2024 

 

15.  ANSAL THEATRES AND 

CLUBOTELS P. LTD. V. STATE 

THROUGH CBI 

2023 INSC 397 20-04-2023 

 

16.  BALWANT SINGH V. UNION OF 

INDIA 

2023 INSC 482 03-05-2023 

 

https://main.sci.gov.in/pdfdate/index1.php?dt=2023-02-01&dno=232602020&filename=supremecourt/2020/23260/23260_2020_3_1501_41549_Judgement_01-Feb-2023.pdf
https://main.sci.gov.in/pdfdate/index1.php?dt=2023-03-21&dno=173112014&filename=supremecourt/2014/17311/17311_2014_2_1501_42904_Judgement_21-Mar-2023.pdf
https://main.sci.gov.in/pdfdate/index1.php?dt=2023-03-27&dno=183842000&filename=supremecourt/2000/18384/18384_2000_11_1501_43147_Judgement_27-Mar-2023.pdf
https://main.sci.gov.in/pdfdate/index1.php?dt=2023-05-12&dno=119732022&filename=supremecourt/2022/11973/11973_2022_2_1501_44519_Judgement_12-May-2023.pdf
https://main.sci.gov.in/supremecourt/2022/18592/18592_2022_4_1501_45094_Judgement_11-Jul-2023.pdf
https://main.sci.gov.in/supremecourt/2023/42181/42181_2023_1_24_47700_Judgement_16-Oct-2023.pdf
https://main.sci.gov.in/supremecourt/2017/12811/12811_2017_4_1501_48305_Judgement_09-Nov-2023.pdf
https://main.sci.gov.in/supremecourt/2016/29079/29079_2016_1_1501_48166_Judgement_09-Nov-2023.pdf
https://main.sci.gov.in/supremecourt/2017/13247/13247_2017_1_3_48413_Judgement_23-Nov-2023.pdf
https://main.sci.gov.in/supremecourt/2009/7553/7553_2009_1_1501_46739_Judgement_01-Sep-2023.pdf
https://main.sci.gov.in/supremecourt/1999/15285/15285_1999_1_103_46816_Judgement_13-Sep-2023.pdf
https://main.sci.gov.in/supremecourt/2023/5354/5354_2023_1_1501_49132_Judgement_03-Jan-2024.pdf
https://main.sci.gov.in/supremecourt/2023/16613/16613_2023_1_1502_49132_Judgement_03-Jan-2024.pdf
https://main.sci.gov.in/supremecourt/2022/38741/38741_2022_12_1501_49383_Judgement_08-Jan-2024.pdf
https://main.sci.gov.in/pdfdate/index1.php?dt=2023-04-20&dno=133132009&filename=supremecourt/2009/13313/13313_2009_3_101_43657_Judgement_20-Apr-2023.pdf
https://main.sci.gov.in/pdfdate/index1.php?dt=2023-05-03&dno=185972020&filename=supremecourt/2020/18597/18597_2020_8_1501_44297_Judgement_03-May-2023.pdf
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17. DELHI DEVELOPMENT, 

AUTHORITY V. JAGAN SINGH 

2023 INSC 139 17-02-2023 

18. IN RE FELLING OF TREES IN 

AAREY FOREST (MAHARASHTRA) 

SUO MOTO WRIT (CIVIL) NO 2 OF 

2019 

2023 INSC 381 

 

17-04-2023 

 

19.  KARAN @ FATIYA V THE STATE 

OF MADHYA PRADESH 

2023 INSC 197 03-03-2023 

20.  
LOK PRAHARI V. UNION OF INDIA 

2023 INSC 302 27-03-2023 

 

21.  MAH.ADIWASI THAKUR JAMAT 

SWARAKSHAN SAMITI V. THE 

STATE OF MAHARASHTRA 

2023 INSC 286 24-03-2023 

 

22.  MALIK MAZHAR SULTAN V. U.P. 

PUBLIC SERVICE COMMISSION 

THROUGH ITS SECRETARY 

2023 INSC 860 26-09-2023 

23.  MOHD NAUSHAD V. STATE OF NCT 

DELHI 

2023 INSC 605 

 

06-07-2023 

 

24.  MOHINDER SINGH (D) THR. LRS V. 

NARAIN SINGH 

2023 INSC 223 14-03-2023 

 

25.  NAND LAL V. THE STATE OF 

CHHATTISGARH 

2023 INSC 224 14-03-2023 

26. RAJESH V. THE STATE OF 

MADHYA PRADESH 

2023 INSC 839 21-09-2023 

 

27.  RAJKUMAR V. THE STATE OF 

UTTAR PRADESH 

2023 INSC 718 06-02-2023 

28.  SHELLY OBEROI V. OFFICE OF 

LIEUTENANT GOVERNOR OF 

DELHI 

2023 INSC 132 17-02-2023 

29.  THE STATE OF PUNJAB V. 

PRINCIPAL SECRETARY TO THE 

GOVERNOR OF PUNJAB 

2023 INSC 1017 10-11-2023 

 

30.  THE STATE OF WEST BENGAL VS 

SUVENDU ADHIKARI 

2023 INSC 647 24-07-2023 

31.  TEESTA ATUL SETALVAD V. 

STATE OF GUJARAT 

2023 INSC 637 19-07-2023 

32. UNION OF INDIA V. M/S. BHARAT 

ENTERPRISE 

2023 INSC 277 23-03-2023 

 

 

 

https://main.sci.gov.in/pdfdate/index1.php?dt=2023-02-17&dno=325532022&filename=supremecourt/2022/32553/32553_2022_4_1507_41935_Judgement_17-Feb-2023.pdf
https://main.sci.gov.in/pdfdate/index1.php?dt=2023-04-17&dno=366502019&filename=supremecourt/2019/36650/36650_2019_1_8_43576_Judgement_17-Apr-2023.pdf
https://main.sci.gov.in/supremecourt/2019/3451/3451_2019_8_1504_42535_Judgement_03-Mar-2023.pdf
https://main.sci.gov.in/pdfdate/index1.php?dt=2023-03-27&dno=211962020&filename=supremecourt/2020/21196/21196_2020_1_35_43127_Judgement_27-Mar-2023.pdf
https://main.sci.gov.in/pdfdate/index1.php?dt=2023-03-24&dno=253792009&filename=supremecourt/2009/25379/25379_2009_17_1501_43088_Judgement_24-Mar-2023.pdf
https://main.sci.gov.in/supremecourt/2005/23631/23631_2005_1_1_47217_Judgement_26-Sep-2023.pdf
https://main.sci.gov.in/supremecourt/2013/8039/8039_2013_4_1501_44986_Judgement_06-Jul-2023.pdf
https://main.sci.gov.in/pdfdate/index1.php?dt=2023-03-14&dno=69462013&filename=supremecourt/2013/6946/6946_2013_5_1501_42662_Judgement_14-Mar-2023.pdf
https://main.sci.gov.in/pdfdate/index1.php?dt=2023-03-14&dno=127992015&filename=supremecourt/2015/12799/12799_2015_8_1501_42665_Judgement_14-Mar-2023.pdf
https://main.sci.gov.in/supremecourt/2017/32232/32232_2017_16_1501_47106_Judgement_21-Sep-2023.pdf
https://main.sci.gov.in/pdfdate/index1.php?dt=2023-02-06&dno=281872022&filename=supremecourt/2022/28187/28187_2022_1_2_41512_Order_06-Feb-2023.pdf
https://main.sci.gov.in/pdfdate/index1.php?dt=2023-02-17&dno=54662023&filename=supremecourt/2023/5466/5466_2023_1_40_41933_Judgement_17-Feb-2023.pdf
https://main.sci.gov.in/supremecourt/2023/44896/44896_2023_1_19_48220_Judgement_10-Nov-2023.pdf
https://main.sci.gov.in/supremecourt/2023/18541/18541_2023_1_15_45347_Judgement_24-Jul-2023.pdf
https://main.sci.gov.in/supremecourt/2023/25725/25725_2023_4_301_45290_Judgement_19-Jul-2023.pdf
https://main.sci.gov.in/pdfdate/index1.php?dt=2023-03-23&dno=371112014&filename=supremecourt/2014/37111/37111_2014_3_102_43172_Judgement_23-Mar-2023.pdf

